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SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

A 1/2005 in CIVIL APPEAL NO. 1757 OF 2002

TAM L NADU HOUSI NG BOARD Appel  ant (s)

VERSUS

M MElI YAPPAN & ORS. Respondent ( s)

(for early hearing and office report)

Date: 08/08/2005 This IA was called on for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTI CE C K. THAKKER
HON BLE MR JUSTI CE P. K. BALASUBRAMANYAN
For Appellant(s) M. R Ayyam Perunal , Adv.
M. S Vallinayagam Adv.
For Respondent (s)/ M. P Ranesh, Adv.

Appl i cant (s) M. Rakesh K. Sharnm, Adv.



UPON hearing counsel the Court nmade the foll ow ng

ORDER

List the I.A after four nonths for directions.

(D. P. WALIA) (RADHA R BHATI A)

COURT MASTER COURT MASTER



